<| TEM NQ. 45 COURT NO. 8 SECTION | VB

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).17187/2004

(From the judgenent and order dat ed 20/ 07/ 2004 in CW  No. 17965/ 2001 of
The

H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

SARDAR S| NGH & ORS. Petitioner(s)

VERSUS

STATE OF HARYANA & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 22/01/2007 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE G P. MATHUR

HON BLE MR JUSTI CE R V. RAVEENDRAN
For Petitioner(s) M. Ravi ndra Bana, Adv.
For Respondent (s) M. Sanjay Jain, Adv.

M. A ay Siwach, AAG

M. T.V.Ceorge, Adv



UPON hearing counsel the Court nmade the foll ow ng

ORDER

Li st for hearing on a non-m scel |l aneous day after three nonths.

(K. K. Chaw a) (Radha R Bhati a)

Court Master Court Master



